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(Statutory Body Constituted under the Advocates Act, 1961)
2/6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi-110 049

RerNos oo/ e/ SR/ 2043 Dated S S0 L

The Registrar General
Delhi High Court
New Delhi-110003.

Ref : Your letter dated 23.07.2025 bearing ref. No.3637/G-10/Genl.-11/
- DHC regarding constitution of “Internal Complaints Committee”

Sir,

In reference to your letter dated 23.07.2025, please be informed that the
“Internal Complaints Committee” pertaining to complaints of Sexual
Harassment under the Sexual Harassment of Women at Workplace
(Prevention, Prohibition and Redressal) Act, 2013, constituted by the Bar
Council of Delhi, comprises of the following members:

(1) Ms. Pinky Anand, Sr. Advocate : 9810046775
(Presiding officer)

(2) Mr. Darpan Wadhwa, Sr. Advocate : 9810184301
(Member)

(3) Ms. Sarita Kapoor, Advocate : 9899281000
(Member)

(4) Ms. Cauveri Birbal, Advocate : 9810017683
(Member)

(5) Ms. Bandna Kaur Grover, Advocate : 9911103566
(Member)

(6) Ms. Anuja Kapur, Advocate : 9811690388
(NGO Member)

Yours sincerely,

n Sharm‘

Secretary

B.O. : 1-F, Lawyers' Chambers, High Court of Delhi, New Delhi-110 003 Ph.: 011-23387701



